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Hon, (Amds.) Bill

15.42 hrs,

PREVENTION OF INSULTS TO NATIO-
NAL HONOUR (AMENDMENT) BILL®

(Transiation)
(Amendment of Section 2)

SHR] NARESH CHANDRA CHATUR-

VEDI! (Kanpur) : Mr. Depuly Speaker, Sir,
| beg to move for leave 10 introduce a Ball

0o amend the Prevention of losults to
National Honour Act, 1971.
(English) ’

MR. DEPUTY SPEAKER : The question
'p:

~That leave be granted 10 iptroduce &
Bil to amead the Prevention of
Insults 10 Nationa! Honour Act

1971"
The mation wal d)'“‘-

[ﬁmkmall

SHRI NARESH CHANDRA CHATUR-
VED! : | introduce the Bill.

SPECIAL MARRIAGE (AMENDMENTD)

BILL

| English)
Ameadment of Section 4

SHRI SYED SHAHABUDDIN (Kishao-
ganj) : | beg to move for leave 10 iotroduce a
Bill further to amend the Special Marrage
Act, 1954,

MR. DEPUTY SPEAKER . The question
is '

*‘That leave be granted to introduce a
Bill further to amend the Special
Marriage Act, 1954”7

The motion was adopied.

SHR! SYED SHAHABUDRDIN : I iatro-
duce the Bill. :

——

—— —_—

*Published in Gazette of India Extra-
ordioary, Part 11, Section 2, dated
27.3.1987.
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15.43 hrs,

ANCIENT MONUMENTS AND ARCHAE- -
OLOGICAL SITES AND REMAINS
(AMENDMENT) BILL*

| English)
(Amendment of Section S)

SHRI SYED SHAHABUDDIN (Kishan-
gan)) : | beg to move for leave 10 introduce
a Bull furtber 10 amend the Ancient Monu-
ments and Archacolcgcal Sites and Kemains
Act, 1958.

| MR. DEPUTY SPEAKER : Tbhe quest (n
i

“Thbat lcave be granted to introduce a
Bl furiber to amend the Ancient

Moouments and Archacological Sites
and Remains Act, 1958”7

The motion uu:dpo.red,

SHRI SYED SHAHABUDDIN : 1 ingro-
duce the Bill.

T——— —

RESERVATION FOR ECONOMICALLY
WEAKER SECTIONS OF THE PEOPLE
(HIGHER EDUCATION AND PUBLIC
EMPLOYMENT) BILL®

SHRI SYED SHAHABUDDIN (Kishan-
gany) : | beg 10 move for leave 10 introduce a
Bil 10 provide Jor reservation of posts in
public employment an of scats in higher
educational institutions for various categories

of persons belonging 10 economically weaker
sections of the people.

MR. DEPUTY SPEAKER : The question
s

““That leave be granted to introduce a
Bill 1o provide for reservation of
posts in public employment and of
scats in higher educational institutions
for various categories of persons
belonging to  economically  weaker
sections of the people™

The motion was adopted.

- — — -

*Published in Gazette of India Bxlrl-‘
ordinary Part 11, Section 2, dated
27.3.1987.



